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competent to enact legislation in this behalf. The National Crime Records Bureau
(NCRB) does not maintain data with respect to cow related crimes. However, Ministry
of Home Affairs have 1ssued advisories to States and UTs from time to time, to maintain
law and order and ensure that any person who takes law into his’her own hand is
punished promptly as per law. The Ministry of Home Affairs have issued an advisory
on 09.08.2016 to all States/UTs for taking prompt and strict action against miscreants

who take law into their own hands in the name of protection of cow.
National Register of Citizens in Assam

3527. SHRI DEREK O'BRIEN : Will the Minister of HOME AFFAIRS be pleased

to state:

(a) the number of people who have committed suicide in Assam due to the
National Register of Citizens (NRC) exercise and their details thereof;

(b) the date by which the final NRC list will be released; and

(c) Government's plan regarding the persons who will be declared illegal residents
after the final list is published?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
NITYANAND RAT) : (a) No such report in regard to committing suicides in Assam due

to National register of Citizens (NRC) exercise 1s available.

(b)  The final National Register of Citizens (NRC) 1s to be published by 31st July,
2019 as per the directions of the Hon'ble Supreme Court on 24.01.2019.

(c) There is a provision of appeal after the publication of final NRC. Any
person, not satisfied with the outcome of the decisions of the claims and objections
for their inclusion of name(s) in final NRC may prefer appeal, before the designated
Tribunal constituted under the Foreigners (Tribunals) Order, 1964. The Hon'ble Supreme
Court in its order dated 30.05.2019 in WP(C) 274/2009 directed that 200 additional
Foreigners Tribunals must be functional in the State of Assam before 01.09.2019.

Crimes in NCT of Delhi

3528. SHRI RATMANI PATEL:
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DR.D. P VATS:

Will the Minister of HOME AFFAIRS be pleased to state:



